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This application was
irntially filed as a writ
petition in the High Court
of Karnataka which was
subsequently transferred to
this tribunal.

After the matter was
heard forg some time, Shri
Munir Ahmed, learned counsel
for the applicant, sought
for permission to withdrau
the ap~hlication. Shri
Basavaraju, learned counsel
for the respondents, has
no objecticn.

In vieu of the amve,

wthe application is dismissed

s withdraun.
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